197 Matters under
Rule 377

SHRI INDRAJIT GUPTA : He said
that all the people are in favour of the
Bul but only the trade unions are oppos=
ed to it, [Isit the job of the Chairman
to go about saying these things ?

MR. SPEAKER : It was brought to
my notice earlier also by Shri Sunil
Maitra,

SHRI INDRAJIT GUPTA : He is
transgressing the powers of the Chairman
of the Select Committee,

MR §PEAKER : I must be on re-
cord that nothing should go in the Press
before the final Report,

SHRI MOOL CHAND DAGA : Sir,
1 have denicd it many times,
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(ii) Need for clearing the projects for

- increasing the storage capacity of

D.V.C. to avoid tioods in Hoogly and
Howrah districts of West Bengal,

SHRI CHITTA BASU (Barasat) :
Every year, during the rainy season, the
people of lower Bengal particularly the
districts of Hoogly and Howrah are ex-
posed to great hardships due to flood and
water logglng caused by the discharge
of excess waters from reservoirs of
Maithan and Panchet dams of the
Damodar Valley Corporation. It is be-
causé the masler plan to eliminate floods
from the Damodar Valley has only been
partially implemented,

Mr. W.L, Voorduin of the Tennessce
Valley Corporation who had prepared the
the DVC master plan, envisaged the con-
struction of a total of seven multi-purpose



